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SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Mr. Deputy-Speaker, 
Sir, there is a place called kalelgaon 
and we are going to nave a super-
thermal power station there. The 
project report is ibeing prepared which 
bas to be submitted for the approval 
of the World Bank. I am very happy 
to inform the House that there is 
enough coal to meet the needs of 
the power house; the coal pithead as 
quite nearby. About Mu~aft'arpur, I 
do not have enough information today 
with me. I will furnish it leter on. 

RESIGNATION BY 10JEMIBER 
MR. DEPUTY-SPEAKER: I have to 

inform. the House that a letter was 
r~eived iD the Lok Sa:bha Secreta .. 

bJi Member 

riat on 19th May, 1980 trom Shri B .. 
Nr. Bahuguna, an elected Member 
:trom Garh,wal, constituency of Uttar 
Pradesh, resigning his seat in the Lok 
Sabha. The Speaker has .ccepted his. 
rsignation with effect trom the 19th 
May, 1980. 

MATTERS UNDER RULE 377 

(i) BANK CREDIT FACILITIES TO RURAL-
POpULATION 

SHRI RAMAVATAR SHASTRI 
(Patna) Sir, under Rule 3'77, I bel to-
submit the folowing:-

AN HON MEMBER Let him speak 
in Hindi. 

MR. DEPUTY -SPEAKER: He haa. 
aiven the notice in English. 

SHRI RAMAVATAR SHASTRI: 
In spite of nationalisation of Banks 
advances to the rural and agricultur-
al sectors had so far been only 20 to 
25 per cent ot the tola! advances and 
monopolists still had their ftrm grip 
over the bank credit. Naturally, tlie 
aims of giving advanCes to large 
number of rural population are not 
realised. 

During the pre-nationalisation 
days, credit to the agriculture and 
rural sectors had never exceeded 
two per cent. But, during the years 
since nationalisation it now had rea-
ched 20 to 25 per cent. But, this 
must be increased to 60 per cent in 
the best interests of the nation's eco-
nomy, which, due to our faultY' sye-
tern of economic management, was 
capitalistic in functioning. 

In the end Sir, I would urge upon 
the Government to see that the rural 
sector whicn had been given priority 
is given its due share. 

(ii) INCIDENTs OF VIOLENCE DURING 
RECENT ASSEMBLY ELECTIONS 

PROF. M.ADHU DANDAVATE 
(Rajapur): Mr. Deputy Speaker, Sir,. 
with your permission 11 wish to raise 
the following matter of urgent pub1tc 
importance. 


